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THE  MINISTER OF ENERGY
(SHRI  P.  RAMACHANDRAN):
(a)  and (b). Two  statements are 
laid on the Table  of the House. 
(Placed in library. See No. LT— 
3271/793 Statement I gives the tar­
get and actual generation of energy 
for the years  1973-74 to  1977-78 
Statement II gives the average cost 
of generation of power from hydro 
and thermal power station in the 
various States for the years 1973-74 
to 1976-77.  The figures of cost of 
generation for the year 1977-78 are 
not yet available as the State Elec­
tricity Boards have not yet supplied 
the requisite information which is 
based on finalisation of there annual 
accounts. In this connection, it may 
also be mentioned that the average 
cost of generation  from thermal 
power  stations  would  vary con­
siderably  from  power  station 
to power station depending upon the 
distances of the power station from the 
coal mines. Similarly, in the case of 
hydro stations, the average cost would 
depend on the water availability which 
depend on the water avabiiity which 
in turn depends upon the monsoons 
and/or irrigation requirements.

Data regarding average cost of 
generation from nuclear power sta­
tions is being collected and informa­
tion will be laid on the Table of the 
House shortly.
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Criteria for Issuing Republic Day 
Passes

194.  SHRI  PRADYUMNA  BAL: 
Will the DEPUTY PRIME MINIS­
TER AND  MINISTER  OF DE­
FENCE be pleaded to state:

(a) what is the criteria of issuing 
passes for the Republic day parade and 
beating retreat ceremonies;

(b) what is the procedure adopted to 
check entries to these enclosures to en­
sure that only right persons are ad­
mitted ;

(C) what is the precedence for MJ?s. 
in alloting seats to the reserved en­
closures;

(d) whether it has come to the notice 
of Government that enclosures for 
M.Ps. are occupied by all sorts of 
people and M.Ps. themselves are not 
able to get seats;

(e) whether it is a fact that seats 
for the two ceremonies are kept re­
served for Military Officers; and

(f) the reasons for not reserving 
seats for M.Ps. and whether in future 
it would be ensured that seats are kept 
reserved for M.Ps. when passes are 
issued to them?



THE DEPUTY  PRIME MINISTER 
AND  MINISTER OF  DEFENCE 
(SHRI JAGJIVAN RAM); (a) In­
vitation cards  are  issued  among 
others to States* guests; Members of 
Government  and  other  dignitaries 
featuring in the Table of Precedence 
including  Members  of  Parliament 
and of State Legislatures. Also  to 
Members of Municipal  Corporation 
of Delhi, the  Delhi  Metropolitan 
Council and the  N.D.M.C. freedom 
lighters; Members of the Press Corps; 
persons connected with the arrange­
ments for the celebrations and fami­
lies of participants, entitled catego­
ries of Government  servants  and 
various other  prescribed  categories 
of persons.

(b) Ushers are deployed in all en­
closures to help the invitees  in  fin­

ding their  seats and to prevent  the 
entry of unauthorised persons.

(c) All MPs. are seated  in VIP 
enclosure. A block of 250 seats  in 
the  enclosure is  specially  reserved 
for MPs. Marked seats are provided 
to M Ps. who are leaders of Parties.

<d) anri (f).  No such  complaint 

scorns to have been received, though 

it is possible that  there may have 

bocn individual cases of inconveni­

ence which is regretted.  In enclo­

sure intended for  M.Ps., officials of 

Department  of Parliamentary  Af­

fairs and Lok Sabha  and  Rajjya 

Sabha Secretariats  are  specially 

posted on ushering  duty to ensure 

members  of  Parliament  are

properly guided to  their seats  and

that no unauthorised persons occupy 

these seats.

However, efforts will be made to 

further improve and strengthen the 

existing  special  arrangemehts for 

Members of Parliament.
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’(e) Provision is made for seating 
of the senior Service and Civilian 
officials to whom invitations are sent, 
as to other categories.
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